Title: Urged the government to take immediate action on the applications of the Gulf war victims received by the Kuwait Cell of the
Ministry of External Affairs.

SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Deputy Speaker, Sir, | would like to draw the attention of the
Government, through you, to a very important issue which is concerning the Gulf War victims.

During the last Gulf war, thousands of people lost their belongings and their property. ...(Interruptions) The Ministry
of External Affairs had set up a Cell in the Ministry to look into the various aspects of this issue. The Kuwait Cell,
which has been constituted in the Ministry of External Affairs, had received hundreds of applications from the
victims who had returned from there after the Kuwait War. Now the situation is that the Kuwait Cell is sleeping on
the issue and they are not taking decisions on the applications which were received, | think, one year back. The
victims are suffering because of this.

I would like to urge upon the Government to take urgent and immediate action on the applications received by the
Ministry of External Affairs in the Kuwait Cell. | would like to urge upon the hon. Minister of External Affairs to take
this issue very seriously and give justice to the people who returned from the Guilf.

Thank you. ...(Interruptions)
MR. DEPUTY-SPEAKER : Please resume your seat.
...(Interruptions)
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